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(M)

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Crim nal Appeal No('s) . 1721/ 2012
KRI SHAN Appel I ant (s)
VERSUS
STATE OF HARYANA Respondent ( s)

(with office report)
Date : 29/05/2015 This appeal was called on for hearing today.
CORAM : HON BLE MR JUSTI CE A K. SI KR
HON BLE MR JUSTI CE UDAY UMESH LALIT
( VACATI ON BENCH)

For Appellant(s) Proxy counsel (Appearance not given)
for M. R C Kohli, Adv.

For Respondent (s) Dr. Moni ka GQusain, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
As requested by t he pr oxy counsel appeari ng for t he

appel lant, this matter be deleted fromthe sumer vacation

list.

(Jayant Kumar Arora) (Suman Jai n)
Sr. P. A Court Master
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